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Security Arrangement for VIPs 

486. DR. CHANDRA SHEKHAR 
TRIPATHI: Will the Minister of HOME 
A AIRS be pleased to .State : 

(a) whether it is a fact that ecurity 
arrangement for V.1. Ps are not satisfactory; 

(b) if so, whether Government propose 
to make some special security arrangem,ents 
for them; 

(c) if so, by what time and the broad 
f1eatures_ thereof; and 

(d) if not, the rea ons therefor? 
, 

THE MIN STBR OF STATE N · THE 
D PARTM NT OF NT RNAL 
SECUR TY (S I ARUN ' NEHRU) : (a) 
and ~b). No Sir. Specific instructions 
e ist for provision of security arrangement 
of the ' VIPs. In a.ddition, these arrange-
ment re reviewed from time to tim by 
the concern d curi ty authoritie and are 
tr n thend in the light of thr at percl'!ption' 

in each cas . 
(c) and) (d). oes not ari e. 
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Perfection Satee House., New Delhi 
South Extension. 

B.S, Safdarjung Enclave. 

Netaji Nagar. Market. 

Gurdwara Village Maujpur. 

Chuna Mandi, Paharganj. 

Gurudwara Yamuna Vihar, 
Shahdara. 

Near C. 1/10. Ashok Vihar, 
Phase II, New Delhi. 

Haei Nagar Ashram. 

Milk Booth, Babarpur Road. 

(a) whether T.V. industry i 
sing the T .' V. ets in two years 
Government ensure the supply 
ponents at international prices; 

indigeni-
provided 
of com-

(b) if so; whether Government have 
form~lated any schemes ,in this regard; and 

(c) the details thereof '1 

THE· MINISTER OF STATE IN THE 
MINISTRY 0 SCIENCE AND 
TECHNOLOGY AND IN THE DEPART. 
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY ELECTRONICS AND 
SPACE (SHR! SHIVRAJ V. · PATIL): I 

(a) and (b). Ib order to ensure that 
economically viable capacities for the 
manufact\: re of electronic comp~nents 

are establi hed in the country to produce 
components at as near interl)ational prices 
a possible government has taken a serie 
of measures which includes :, deli.ce sing of 
the industry, exemption under Section 22A 
of the MR TP Act and majority foreign 
equity participation in, case of closely held 
high technologie$. L _ 

(c) The key components used in the 
. CTV ar icture tube deflection com-
pon nts,! EHTs, tuners, switches, SMPS 
power supply, Cs and semiconductor 
which t geth t contribute over 80 % of the 
value of component u ed in a Cry. At 
present virtua.lly all the component are 
b iog import d e cept ome of the ICs and 
tfaD ' tor lUc)l ar~ . bcfing a sembled by 
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BEL. B L has also recently commenced 
production of saw filters used in CTV. 
Other gcneral purpose componcnts like 
capacitors, resisters, switche , loudspeakers, 
saw filers and crystals nre being produced 
locally. The manufacture of deflection 
components, EHTs, tuners, SMPS power 
supply and delay lines arc likely to com-
menle in 1986. It is xpeet~d that the 
manufacture of CPTs will also commence 
in 1987-88 . By 1988 it is therefore, 
expected that virtually all the components 
used in a CTV receiver would b indigenised. 

Proposal to Open Namibian Emba ssy 
in New Delhi 

488 . SHRI p. KOLANDAIV LV : Will 
the Minister of EXTERNA AFF AIRS be 
pleased to state : 

(a) whether Namibia ha proposed tC\ 

open a full fledged embassy in New Delhi; 

(b) if so, whether India has agreed to 
this proposal of Namibia; and 

(c) whether it will not affect our 
relations with United States of America? 

.. 
TH MINISTER OF : XT RNAL 

AFFAIRS (SHRI B. R. BHAGAT): (a) 
and (b). An office of the South West 
Africa People's Organisation (SWAPO) has 
been functioning in India from January 
1982 with our full cooperati n. SWAPO 
is recognised by the United Nations and the 
Non-aligned Movement a the sole and 
authentic representative of the people of 
Namibia, a view to which India fully ub. 
scribes. The SWAPO Mis ion ha now been 
recognised by the Government of India as 
the Embassy of SWAPO. 

(c) No, Sir. 

Indo-Nepal Treaty 

SHRI BRAJAMOHAN 489 . . 
MOHANTY: Will the tvlinister of 

XTBRNAL AF AIRS b pI ased to state: 

(a) whether a recent Indo-Nepal treaty 
any stipulation ha been rna c ab~:>Ut thd 
construction of ohalpur-Mah kah fO , 

now suspended; 

(b) if so~ the detail s ther of ; and 

(c) what is th financial imp)icatjon~ 
so far as India is concerned in c nstruction 
of 200 kms. road in the Terai region of 
Nepal by India as agreed upon in the 
agreement? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI B. R. BHAOAT): (a) 
to (c). An agreement was r each d between 
India and Nepal on 26th September, 1985 
for the construction of a road in Terai 
region of Nepal bctw e KohalpUf and 
Mahakali . Under this agreement India 
will pr vjd grant as istance of Rs. 50 
crOfCS for this construction, Thc project 
shaH be executed by N epal and . compl!!ted 
in 48 month. Both governments wilJ 
mutually cooper:lt to ensu re completion 
of the project within the agreed time and 
re ou{ces. 

LiberaH ation of Pens' 0n Rules for 
Employees Retiring after l"tarch, 1985 

490. SHRI C. MADHAV R DDI : 
Wi)) the PRIM MINISTER be pleased 
to state : 

(a) whether Government would extend 
the benefit of liberali . cd Pension Rules t 
employees who retired before March, 1985 ~ 

(b) jf not reasons for the same ; 

(c) the number of Government emplo-
y;es who retired before this date and would 
become eligible; and 

(d) the amount Government will have 
to pay jf thi conee si n i extended to such 
empl yccs as we]] ? 

TH D PUTY MINIST R IN TH 
M NISTRY o· P RSONNEL A D 
TRAINING, ADMINISTRATI R -
FORMS AN PUBL1C GHI VAN S 
AN P NSION \SHRI P. CHIDAMB -
RAM): (a) and (b). No, Sir. In accor-
dance with th .C S. (Pension) Ru] 
1972, pen ion claims are (gulated by til 
provi.si m; in force at th time when a 
Government mployee retire, r j r tired, 
or i di charged or i all w d t re ign 
from servj e, r di 35 the ca e may b • 

(c) and (d). Th informati n i not 
readilY av ilabl . 




